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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO. 663 OF 2004

STATE OF U. P. Appel I ant (s)

VERSUS

SHER BAHADUR YADAV Respondent ( s)

(Office report for direction)

Date: 14/08/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE S.B. SINHA
HON BLE MR JUSTICE D. K. JAIN
For Appellant(s) M. M C. Dhingra, Adv.

M. Javed M Rao, Adv.

for M. Ravi Prakash Mehrotra, Adv.

For Respondent(s) Ms. Vinita G Upadhyay, Adv.
G rdhar G Upadhyay, Adv.
Syed Ali Ahrad, Adv.

Syed Tanweer, Adv.

s 5= 55

R D. Upadhyay, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER



for

DWAJ)

filing

As a | ast
addi ti onal

docunent s.

(A.S. BISHT)

COURT MASTER

i ndul gence,

ei ght

weeks’

time is grant ed

(PUSHAP LATA BHAR

COURT MASTER



